o <2 &, srafes So ufesres o1 a1 491 <11 a1 21 § S arsan g 5 59 9N A srdargt =i
TSI 31 ST I8 2 31X W1 981 IR TORTHSH BU &, SP! TRt # R STATHE §am 872

SHRI PRANAB MUKHERJEE: Sir, there are certain irregularities which are being looked into,
particularly, relating to some complaints received that there are investments, so far as IPL is
concerned, from outside. Those are being looked into by the Enforcement Directorate, because

those are the criminal activities like money laundering, etc.

So far as this question is concerned, it is relating to income tax exemption and income tax
assessment. As | have already indicated that so long as the BCCI, the parent body, was enjoying the
exemption from the income tax, the assessment was not made. But, after they lost their registration
and lost exemption i.e., from 2007-08 onwards, we have charged partly and we have received partly

and further proceedings will take place. Assessment for the year 2009-10 will take place.

So far as the criminal activities and other areas are concerned, relevant laws and agencies are

looking into it.
Status of PMGSY and NRRDA

*385.DR. PRABHAKAR KORE: Will the Minister of RURAL DEVELOPMENT be pleased to

state:

(a) the present status and actual outcome of the Pradhan Mantri Gram Sadak Yojana
(PMGSY) and the National Rural Road Development Agency (NRRDA) in the years 2009-10 and
2010-11;

(b) whether the funds amounting to Rs. 18,500 crore, allocated for the Yojana have been

duly utilized; and
(c) i so, the details thereof?

THE MINISTER OF RURAL DEVELOPMENT (SHRI JAIRAM RAMESH): (a) to (c) A statement

is laid on the Table of the House.
Statement

(a) to (c) Pradhan Mantri Gram Sadak Yojana (PMGSY) is a Centrally Sponsored Scheme to
provide road connectivity to eligible unconnected habitations in rural areas of the country. National
Rural Road Development Agency (NRRDA) is an autonomous body under the control of Ministry of

Rural Development to provide technical assistance to the Ministry in implementation of the Scheme.
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Since inception of the Scheme and till June, 2011, a total of 3.28 lakh km road length (including
upgradation) has been completed and an expenditure of Rs.83,788 crore has been incurred. The

outcome during the year 2009-10 and 2010-11 was as under:

Year Length completed (km)

New Connectivity Upgradation
2009-10 24,662 35,454
2010-M 21,355 23,753

DR. PRABHAKAR KORE: Sir, part (b) of the question is, 'whether the funds amounting to Rs.
18,500 crores allocated for the Yojana have been duly utilized.' ST RIKEIE] 2 =2t fe=n %\*I Always
this is the practice. So, | want your protection. When we ask a question, the Minister concerned has
to give reply to each part of the question. This is the second time that the hon. Minister has not given

a proper reply.
MR. CHAIRMAN: All right, this is not the question.

DR. PRABHAKAR KORE: So, | request the hon. Minister to first clarify this and then | will ask

my supplementary.

sft gdfta S99 A Tl TEIEE, § oD WM | TN 99 B g AEdl g %
IeM W geT o1 iR (f¥Ed wu @ St wrae oft 5 O & forg sareE um as e Ao §
foraei e RIf3T STEfed @1 778, ST 18500 BRI ST BT SR 2, T8 TN H2 U1 TS A1 BI
RIS 92T 81 39T O SR f3ar 1 8, Tl 20000 BRIS BU Bl 9+RI3 39 99 & forg ReiRa
B TS 2, s a9 22399 BRIS BT g-RIR [fFRra &1 ol 18500 BRI BU B GFRID & R 4
AT TS 7 ST SR A1 8, S9% aR H, 3 gar 218 & & I8 5, s & g1 fard
IR 81 A ST &R 3Tefed &l 178, I8 98 S-R1R 21

1. FUTHN BRN: TR, Tl BT SaTs 21 3T 21 ....(STIM). .

MR. CHAIRMAN: Please ask your second supplementary ...(/m‘erru,oz‘/'ons)...

st gl S AT QYU Jeied, 9 ded | g far or f a9 2009-10 SR
2010-11 PMGSY 3R Wi omdor s e sifiyewor &) adam fRifa iR g9t ardfae
SufR @ ¥& 8, S a9 & fRIf |, e Fey 7 349 gqran ok g aewafd 51 o 4522
FRIS S SATEICT B 1 3171 319 Y& =18 R8 o, B SHPT 9119 [T B ...(FqET). .
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it e wist, sl ...(aem). .

s gl S TR, adE § 20000 BRIS BUR- BT g9l 8, T T 4522 BRIS SUY BT G=RIET
7 % STEfed B IE B ..(FIEH). .

MR. CHAIRMAN: Shrimati Viplove Thakur. ...(Interruptions)...
DR. PRABHAKAR KORE: My second supplementary, Sir. ...(/m‘erru,oz‘/'ons)...

MR. CHAIRMAN: You have already put second supplementary question. ...(/m‘erru,oz‘/'ons)...

3T ST HITS I B
1. HTHY BN T8I T, 7 (b) BT FRHeE 7ot 21 .. (caaem)...
sHumfy: v e . (@aem)... 3179 98 S8y, SR &8 Sgu|
1. AUTHY BR: TX, 7 () &1 FRfserer get 1 31+ RT second question I&T &1 | have

not put my second supplementary question.
MR. CHAIRMAN: Okay, | will give you the benefit of doubt.

DR. PRABHAKAR KORE: Sir, | would like to know whether there is any agency to oversee the
quality of the roads because whatever roads have been built since 2002, they are no more at some of

the places. There are no roads. So, is there any agency to oversee the quality of roads?

SHRI JAIRAM RAMESH: Mr. Chairman, Sir, the Pradhan Mantri Gram Sarak Yojana is one of
the most successful rural development programmes that have been introduced in our country. It is
wrong to say that roads have been built and, now, they do not exist. It is completely wrong to say
this.. The hon. Member comes from the State of Karnataka, which has an outstanding track record
of rural-road connectivity. So, | am surprised that he is making this comment. There are multiple
layers of quality control that are built into the Pradhan Mantri Gram Sarak Yojana. It is true that over
the last eleven years, since this programme was started in the year 2000, we have been able to cover
only about sixty per cent of the eligible habitations. There are a large number of habitations remaining
to be connected, particularly in Jharkhand, Chhattisgarh, Orissa, Bihar, Uttar Pradesh and Madhya
Pradesh. We are trying to accelerate the pace of implementation of the Pradhan Mantri Gram Sarak

Yojana. There will, undoubtedly, be complaints because of the fact that the maintenance of these
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roads, which are built, is the responsibility of the State Governments. And, the State Governments
are quite often not in a position to bear this expenditure. But | do want to challenge the statement of
the hon. Member that the money has been spent and no roads are visible. This is one programme
where all hon. Members can take satisfaction that the expenditure is actually taking place on the

ground.

sl frga s1gR: Aeiey, # A = S @ S ErEd €, S 5 g o swR A
% {5 3 ' &, T maintain TR &, I I8 99 & & I 71 & 19 91 918 9%, 9
contractor 1 I8 TSH EF ST 8, I8! TGB! 2-VW Bl & 3N S| & e & 5 a8 54
FSH B maintenance HRI? T T8 B IRT BT I8T 287 ISP I8 TEHH TR F$H Ao B,
Al 39 forg 9= Avex | ST 81 8 H S Arsch € 5 i 9’ 1 A1 g% $Aed 1 Bl
WWW?‘@T%%WCOM@MWS HHIR pressurewwaﬁmaintenancemﬁ'm?

SHRI JAIRAM RAMESH: Mr. Chairman, Sir, as | have already mentioned, the primary
responsibility of doing the maintenance lies with that of the contractor who is appointed to build the
roads, in the first place. The responsibility of the Central Government is to make available money for
providing road connectivity, that is, building the roads. We also have an upgradation component in

the programme.

But the primary focus of this programme is to provide new connectivity to the habitations that
do not have all-weather roads. Now, the responsibility of maintenance is that of the contractor who
has been appointed by the State Government. It is for a period of five years. But | am sure the hon.
Members will agree with me that the Central Government cannot take upon itself the primary
responsibility of maintaining rural roads, let alone State roads and National Highways. So, | think, the
objective of the programme, the Centre takes the responsibility for providing financial assistance for
creating the connectivity and the State takes upon itself the responsibility through the contractor for
maintaining these roads is a sound principal that should be adopted in perpetuity, as far as the roads

are concerned.

SHRI M. VENKAIAH NAIDU: Sir, when this programme was launched it was scheduled that
villages up to 1,000 population would be completed up to 2007 and villages up to 500 population
would be completed by the year 2012. What is the present status? What is the schedule of the
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Ministry to complete the remaining unconnected villages across the country? Do you have any

schedule or time-table in this regard?

SHRI JAIRAM RAMESH: Sir, when this Programme was launched in December, 2000, about
1,36,500 habitations were eligible. Habitations that are above a population of 1000 in the plain areas
and 500 in the rest of the country, like deserts, tribal areas and other special category areas are to be
connected. Sir, out of these 1,36,500 eligible habitations, projects for about 1,029,000 habitations
have been sanctioned, and about 79,000 habitations have actually been connected. As a proportion
of the original habitations we have covered about 60 per cent of the habitations. Your question is:
How long will it take to complete the balance? The problem in the PGSY, which | must point out, is
that although the Programme was launched in the year 2000, substantial funding was forthcoming
only in the last 4-5 years. For the first four years, - | am not making a political point, hon. Member, |
am just stating a factual reality - the level of funding was at the level of about Rs. 2,500 crores. Then
in the next 3-4 years, it increased to about Rs. 4000 or Rs. 6000 crores. It is only in the last 4-5 years
that we have been able to substantially up the budget for the Pradhan Mantri Gram Sadak Yojana.
And, this year, it is Rs. 20,000 crores. So, on the basis of this year's allocation, we will complete the
original objectives by the year 2017. Sir, this is not a satisfactory state of affairs. Based on the 2001
Census, we will cover the connectivity targets only by the year 2017. | have made a special mention
of this in the recently held meeting of the full Planning Commission that we should complete all PGSY
targets, based on the 2001 Census, by the year 2014. We are trying our best to find the additional
resources and | am hopeful that very soon the Government of India will extend the support to ensure

that all 1,36,500 habitations would have all-weather connectivity by the year 2014.

9. Tadl e gue: wvufy Sft, a8 gueEE aEior dse A, oig T o
foregeienvor Ao SR e Rren siftram &) a1t 21 Few i a9 778, fotel =ifer &9 w18, fRrem -ifay
T 9T 3IR TTel & G H HY YIS F STTAR 7T 9 T 21 HeIT= HA T07 s Aot & e of
f3 1000 @1 3TTETEY BT, unconnected BT 3R IASH! XT 500 HIC | & 7 81 T4 IR I8 ganl {5 I8
% | 1 1 =, 1000 | 900 TR 31T, 800 TR MY, 700 TR 37T, {5 37am1es I8 Aot g & fos
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TP FE W AR H qTe] TSP, S ¢ TS of, THHT AN HRU TR 1 | U TRD GRaw! TSP
! R g 9, R TR AU I FETRA] B SIcel! Bre faar, 98l W fad 9 yeR F
ASH &l 21 AR 9T Ui T, TRBR 81, 79T B ARBR & AT &5 B AXBR &1, T T4 A B
g 311 2 5 et o= Y S1mearel 8, S8t @l I8 2, S9! ol Wi STarat 81, 98 rerel +f faerey,
Y, HTelt, WS A1 21 Sd 89 19 311 %8 &, 79 31U (6 §1 4 g1 TSh] bl ARG IR
fapam o 1T gERT 7% T8 € 3 5N v A SR IR 2w 7 91g &y At Swh € SR a1,
&, ARG B FSH 3R I BT 38R S1A1 21 918 & G 3 KT F8d TT Il 51 F7 7T VT
DI IO & o SR g # TR, T, AT, TSP, BT AT AR I B AT F R S T a9
&, T8l TR®BIeT BT D B SIS TIce IR L. BT TS g9+ BT IS 87 IR 3119 R, L.
B ASH S N Al B ATel TP AT TE1 BT TS| SR MY TRBIS Pt TG T B AT FRFT
HRAT TN 2011 T SRTUNT & STER 200 BT SETET aTel T7a, et Mg # Ao iR yas)
3OS | 2Hcle BEd &, T IUHT 9 Bl A Silen &1 foar 87

SHRI JAIRAM RAMESH: Sir, as | have explained, the original objective of the Programme was
based on connecting all habitations with a population of 500 in the normal plain areas and 250 in the
other areas. Now, it is possible, Sir, given the pattern of habitations in the country that there are
large clusters of people who will get left out. But we have to make a beginning somewhere. We have
made a beginning based on 500 and 250 classification. We have made substantial progress in this

area.

Sir, as far as the point that the hon. Member has made - he has raised the question
particularly in the context of Uttar Pradesh - | might mention here that we have faced large number of
problems in some of these States, particularly, in Uttar Pradesh and Bihar. Bihar is the only State in
the country in which we sanctioned the roads without a core network being finalized and frozen. | am
hoping that we would be able to solve this problem very soon. In the case of Uttar Pradesh also, Sir,
we have had some practical problems on the ground. But we have introduced substantial variations
and innovations in our programme. For example, we have introduced the financing of bridges as part
of the Pradhan Mantri Gram Sadak Yojana. In the Naxalite-affected districts, particularly, the sixty
Naxalite-affected districts of which Sonbhadra is one in Uttar Pradesh, we have given special

dispensation. But | am sure that the hon. Member will appreciate the fact that the resources are
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limited. We have to ensure that the basic objective of the Programme which is 500 population in the
plains areas and 250 population in all other areas’, which was the original objective in the year 2000,

is met sooner rather than later, and | am hoping it by 20714.
MR. CHAIRMAN : Question No. 386. ....(Interruptions). .
it TReT F=5 AT A FHrafr off,
3Pt FUTafRy: 3179 37O ST UR ) FET S €, S1TY 981 | W T8 UB Wehdl 8| FITe . 386
e wfifar g0 BY 1 wgforat &1 BTt
*386. sft SIS S% : T o H) U8 SO B HU R

(F) T B FEHRI 0T 9 H GUR Y S 8 SR [Hfr-1 %1 164 e
T 27 SIR T ST | 7 e Hegforat v PR & E;

(@) I &, TS DRI R E;

(M = JeeE affa-2 7 e FeeRt O @l § guR Ry oM & ddg 7 «f
CERINES IR S

(7) IS &, T T RT R E;

(3) WRGR 7 T AHfT-2 R 31 T8 G 0 379 96 R HRATS Bl 25 3%

(F) RTERBR 7 Gl Bl Hrffae feg o wR faR ol ol afs &, a1 o 9a7?

for w5t (sf srore TSt () @ (F) Favw 9eT & ved W R g

fageor

() T () IRA TRBR 7 T ASHR FH0T T3 DI GES B o forg, I8 2004 H A1, T.
JEFI G JTETETAT H T BIRIGE BT TS [haT AT TR HHIRT F0T GRAT (THSIIITH)
Heaeft wrded @ RUE o A dik & FrforRed RiwRer &5t 78 ot (1) Tai™ITE & fog v
i Yoot o forar o1 o wferd a1t iR dioeies (nerfie By geert |fhfor) afzd
Tt TEERT sl B 7% & RATH SIReH Yot KT Srgurd (FMTRUIR) R & & fog
BRI 31 AR B, (i) Toie! derl o foxiia sdae siere § gur &3 & fog wferor
T e AT @) ST = 8, (i) FEeIER IR (iv) BT Ud HReIT G|
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